LOK SABHA DEBATES

LOK SABHA

Tuesday, May 16, 1972|Vaisakha 26, 1894 (Sakg)

The Lok Sabha met at Eleven of the Clocl

[MR. SPRAKER in the Chair]

RE. ALLEGED MANIIANDLING OF
MEMBER BY WILLINGDON HOSPITAL
STAFF
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An HON. MEMBER : What is the
name of the hospital ?
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gdon Hospital, Emergency Ward. m{a{' 19
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SHRI JYOTIRMOY BOSU (Dismond
Haibour) : A very serious matter, Sir.

SHRI B. K. DASCHOWDHURY (Cooch-
Behar) : A very serious matler.
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SHR1 JYOTIRMOY BOSU : Mr. Raj
Bahadur was present. Let him say what he

saw and let us hear him. There is a very
serious matter.
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They should be brought before this House,
here and now.
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SHRI JYOTIRMOY BOSU : We want
to know about this, We want to have &



5  Re. Alleged manhandling of
M. P. by Willingdon Hosp. Staff

correct statement of facts before the House

adjourns for lunch.

MR. SPEAKER : It is very shocking.
It is really very sad that this thing happened.
Half an hour earlier when I was sitting in
my chamber, my Secretary told me that Mr.
Shailani’s brother wanted to speak to me on
telephone and the incident had happened as
Mr. Shailani himself had stated to you, Later
on, I tried to contact Mr. Shailani. I was
told, he was still in the hospital. Then my
Secretary told me that he was not available.
Later on I was told, he was in the Chief
Medical Officer’s room. In the mean while, I
immediately sent our very senior officer of the
Watch and Ward, of the rank of 5.5.P. to go
to the hospital and try to contact Mr. Shailani’s
brother and let me know the position if there
is any deterioration. After all it is our duty
to take our men there and see that nothing
bad goes. In the mean while, the Minister
for Parliamentary Affairs met me and he told
me that he happened to be there in the
hospital and was very sad that it happened.

Then, just while coming a few minutes
earlier, I was able to trace the doctor,
Dr. Bist, and he told mc this. This is about
3 minutes back. I said: I am trying to
contact Mr. Shailani, he is not at his house.
He said he is in his room. So, some 2 minutes
back he said he is still in his room and he
could connect me. I said, it is almost 11 now.
So this is his version and I sce Mr. Shailani
sitting here. His brother was not traceable.
It is all very sad ; I told the doctor that
hospitals are meant to save the people and not
to kill them. The Minister told me that when
he was there, the policemen met him. The
policemen told him that they had almost
killed the man. Their attack was so severe.

* The police had not reached and the Class IV

people and others had almost finished the
man. They advised the Minister also to save
himself. This is the position.

So, whatever the House decides, at least I
find this, they may be good to the V I Ps.
and some others. But every time they try to
bring the Members of Parliament, while
talking to each other, or to the public, in
contempt, telling them that they are not being
allowed to work because of these V.I.Ps. I
remember one day we wanted to know many
V.L.Ps. were there and we could not know.
They may be 5 or 6 because, after all, we are
about 700 or 800 persons, including Rajya
Sabha and ourselves ; somebody is bound to
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be ill ; some are old people and there might
be some accidents and other things. So, if
they go there, if this House has given them
certain privileges, it does not mean that they
should talk contemptuously about them. I do
not like that at all. This is what I have been
hearing. It is a different matter if the Minis-
ter and I go, and they show special attention.
But then, the whole objective is lost if after
we leave, there is a laughter amongst the
people. That isall. I think this atmosphere
that was being created is also responsible for
today’s incident. I wish the Minister would
inquire fully into the Matter and come before
the House with a full report. Then we should
seriously take up this matter, say, in a Com-
mittee or in the House. After all, if this is the
treatment meted out to the elected representa-
tives of the people, what about the people
themselves 7 What about the public? I
know they are a little hard-worked, over
worked ; but that does not mean that they
should behave in this way. As public men,
we get up early in the morning, keep on
meeting people and do a lot of work, attending
this House. I know that some of us are still
awake at midnight : then we go to work early
in the morning. We do not grumble. Why
should these public servants do it like that ?

SHRI A. P. SHARMA (Buxar) : Because
they are masters.

MR. SPEAKER : My full sympathies
are with Shri Shailani, We are always with
you. We really feel ashamed that this has
happened. I tell you we will see that this is
never repeated and full action is taken in the
matter. Thank you.

SHRI RAJ BAHADUR : I would like
to add that Shri Shashi Bhushan was also
there. He played a helpful and noble part in
trying to relieve the situation.

ORAL ANSWERS TO QUESTIONS

Construction of Jaldhakha Hydro-Electric
Project (North Bengal)

*842, SHRI JYOTIRMOY BOSU :
Will the Minister of IRRIGATION AND
POWER be pleased to state :

(a) when the work on the construction of
the Jaldhakha Hydro-clectric Ptoject (North
Bengal) was started and when it was scheduled
to be completed ;



